| TEM NO 201 COURT NO. 10 SECTION Xl I A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).7296/2006

(From the judgenent and order dated 20/02/2006 in SA No. 541/2002

of The HI GH COURT OF A. P AT HYDERABAD)

G SURYAKUVARI & ANR. Petitioner(s)
VERSUS

B. CHANDRAMOULI & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )
(For final disposal)

Date: 20/11/2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. SUDERSHAN REDDY
HON BLE MR JUSTI CE DEEPAK VERMA

For Petitioner(s)

M N. Rao, Sr.Adv.
Prom | a, Adv.

A. Ranesh, Adv.
For Respondent (s)
H S. Gururaja Rao, Sr.Adv.
G Seshagiri Rao, adv.

Sri dhar Pot ar aj u, Adv.

s S55 5F%

S. Thananj ayan , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

This matter is adjourned for two weeks.

(Sukhbir Paul Kaur) (Vi jay Dhawan)
Court Master Court Master



